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Title: Discussion on the Motion of Thanks on the President's Address to both Houses of Parliament assembled together on
21.02.2011 moved by Shri P.C. Chacko and seconded by Shri Manish Tewari (discussion not concluded).

MADAM SPEAKER: The House shall now take up Motion of Thanks on the President's Address. Shri P.C. Chacko.

SHRI P.C. CHACKO (THRISSUR): Madam Speaker, I rise to move the following:-

"That an address be presented to the President in the following terms:-

That the Members of the Lok Sabha assembled in this Session are deeply grateful to the President for the
Address which she has been pleased to deliver to both Houses of Parliament assembled together on February
21, 2011"."

...(Interruptions)
MADAM SPEAKER: Shri Manish Tewari.
SHRI MANISH TEWARI (LUDHIANA): I second the motion moved by Shri Chacko.

MADAM SPEAKER: Hon. Members whose amendments to the Motion of Thanks have been circulated may, if they desire to
move their amendments, send slips at the Table within 15 minutes indicating the serial number of the amendments they
would like to move.

sﬁm?ﬁgﬁ-::zzmma(i%rﬁsn): A TloT AL BRI B2 33 & b 3RPISICA Abelc 3t oidt gu 3 SARTY MU &IST PR Soll B0
31ER1gT ABIGAT: A 3l Dl g

SHRI P.C. CHACKO :Madam Speaker, I hope that the whole House will support unanimously the motion moved, expressing
our gratitude to the President of India.

I am sure that this House and the whole country is indebted to the hon. President of India for her inspiring speech, which is
offering a bright future for our country.

Madam, today India is becoming an emerging economy. The world predicts that in the next decade, India will emerge as an
economic power. I remember the days in 1947, probably in the early days of our Independence, when India went with a
begging bowl before the world, for cereals and pulses. There was an uncertainty; and the whole world could not feed or
meet the demands of India.

The successive Prime Ministers, the great men of vision, have ushered in policies and after the Green Revolutions I and II,
India today is a country which is producing the maximum wheat in the world; India is a country which is producing the
maximum rice in the world; India is a country which is producing the maximum milk in the world.

Today, even if the whole world declares moratorium against India, the people of India will not die of hunger. This guarantee
has come to the country, through the successive policies of the Governments in the past. Today when we are facing an
unprecedented crisis, we have to see what are the steps taken by the Government in the last year and in the year to come,
to face the problems which this country is facing.

Before I deal with the other major points, I would like to share the sentiments and support the views expressed by the hon.
President.

I would like to quote her and she said:

"I hope this will be a very productive and useful Session. "

This fervent hope of the President is being reiterated in the wise words of the Prime Minister, the Leader of
Opposition and the Leaders of all the Parties in this House today. The fact remains that we could not make our last
Parliament Session productive and useful. The whole Session was aborted. There was an issue before the country. The



issue of corruption, probably of unprecedented dimension, had come up before the country. It was natural that the
Opposition Parties were demanding an inquiry into the whole issue. I am fully in agreement with them. Had we been in the
Opposition we would have also demanded a Joint Parliamentary Committee on that aspect. I remember what happened
when we were in the Opposition. Once a shabby scam came up before the country and we demanded a JPC. The then
Prime Minister, Shri Vajpayee, said that he was not prepared for a JPC but was ready for a discussion in the House. If this
House is not for debate and discussion then what for we are here!

It was not only a demand from the Opposition but some of the Congress Members too went to our Leader Sonia ji and to
the Prime Minister and told them that a JPC to look into this whole issue was a legitimate demand. Our Prime Minister as
also our Leader assured us that they were not against any form of inquiry. They have nothing to hide but at the same time
if this House cannot discuss an issue which is before the nation then we will be failing in our duty. They wanted this House
to debate and discuss this issue. Today, the wise counsel is prevailing on everybody. We all have agreed to have a
discussion on this issue. I still remember the hon. Prime Minister's words: "I only wanted discussion to precede the
decision". Whatever be the decision, every Party has a right to take its own decision. But discussion could not take place
and the whole Session was aborted. The people who elected us, who expected that we would be discussing many vital
issues affecting the country, were all disappointed. At least past is past and today we have decided to have a discussion on
this matter. In the words of the Leaders who spoke this morning, I hope this will be a productive Session making up the
loss which we have suffered in the past.

We also had some sad moments. Rashtrapati ji has commented on some such tragedies which had happened, like the
severe cloud burst which affected the people of Ladakh. Be it a cloud burst in Ladakh or the natural calamity, it depends on
how the Government of the day is coming up to ameliorate the sufferings of the people; what steps the Government is
taking to redress the grievances of the people. Rashtrapati ji has complimented the UPA Government for the effective steps
it has taken when this natural calamity had overtaken the people of Ladakh. In such situations it is the preparedness of the
UPA Government, decisive action of the UPA Government to help the people, which is being complimented by Rashtrapati

i,
We also witnessed a sad moment in the form of the sad demise of Pandit Bhimsen Joshi, the great patriarch of our culture,
the doyen of Hindustani music. Our country became poorer by the sad demise of Pandit Bhimsen Joshi. Our country was

enriched by great personalities like Bhimsen Joshi. He is not with us today but his memories will help us to attain cultural
unity in the country.

In the last Session of Parliament we met just before the beginning of the Commonwealth Games. There was a hue and cry
by the Members that there was no sufficient preparedness on the part of the Organizing Committee and there were a lot of
irregularities involved in it. Nobody in this House was happy about the situation prevailing at that point of time. What has
this Government done? This Government has conducted an inquiry. The Organising Committee Chairman, Shri Suresh
Kalmadi was a senior Member of our Party. I would like to quote the words of the hon. Prime Minister and he said:
"Caesar's wife should be above suspicion". The charge against Shri Kalmadi was not proved, it was not even framed but our
Party Leadership decided that Shri Kalmadi should step down from the position he was holding in the Party. Has this
happened anywhere before? Can anybody quote an example like this?

A senior Member of our Party, Shri Kalmadi, was asked to resign from the post of Secretary of the Congress
Parliamentary Party. An inquiry is going on and nobody is going to be spared. This Government is meeting this situation
with a resolute courage and that probably, I can very well say, goes to the credit of this Government.

There is another positive aspect. During the Commonwealth Games our sportsmen brought laurels to the country. I
remember many international festivals and Commonwealth Games held in the past. Our team always came back as tragic
heroes. Even small countries got more medals than India did and we were always a poor spectator. But unprecedented
medal tally in the Commonwealth Games - 2010 made this country proud. Let us compliment the sportsmen of our country.
There may be some lapses in the organising part of it and that is being inquired into by the Government. But at the same
time, these Commonwealth Games in Delhi were a success. The people of Delhi have cooperated with the Games. Our
sportsmen have fared well in these Games and they made our country proud. It is definitely a matter which we can feel
proud of.

Madam, we have passed through a very difficult year in our country. Inflation had been a problem in the past year. Certain
parts of the country have suffered unacceptably high levels of violence, especially, the Left Wing extremism in certain
States and also extremist activities in Kashmir Valley. How the Government faced and is facing these problems is a matter
which is being narrated by Rashtrapatiji. I would like to make it very clear that the five points which were mentioned in the
President's Address form the cornerstone of this declaration. These five major points of her speech which the Government



is going to implement are also a report card of the last year and also a plan of action for the next year. What the
Government did on all these five points is the moot point we have been discussing today. The first and foremost thing was
to combat inflation in particular to protect the common man from the effects of rising food prices. In the last Session even
though we could not discuss important matters from all parts of this House the hue and cry was about the price of onion. It
was hitting the ceiling. It was Rs.80 per kilo. All pulses, cereals, edible oils and everything was beyond the reach of
common man and that was an alarming situation. But what is it today? The Rashtrapatiji has said that combating inflation
is our first priority. Have we done justice to this statement? Have we taken enough steps to implement this programme?
The food price inflation had gone up to a level of 20 per cent which was unprecedented. What steps has this Government
taken? I still remember there was an allegation that the policy of the Government is failing. Let us see, what steps the
Government has taken. The import regime has been liberalised to ease constraints on critical items. Export of commodities
like edible oils and pulses has been banned. Pulses are being supplied at subsidised rates through Public Distribution
System. Public sector units have been directed to open more retail outlets for selling vegetables. These are some of the
steps taken and today 20 per cent which was the food price inflation when we were meeting here in the last Session of
Parliament has come down to 8 per cent. Should we not compliment this Government? Should we not support
Rashtrapatiji's Address?

Madam, today we read reports coming from various countries in the world. If the food shortage is there today, it is
not going to confine to one country alone. The rice price was Rs.25 to Rs.30 per kilo. I come from a State whose staple
food is rice. But in countries like Indonesia or Vietnam or Malaysia or all the rice producing countries in the world today,
what is the price of rice? It is Rs.1000 per bag which means Rs.40 per kilo. In India rice is Rs.25. It is beyond the reach of
common man and we should control it. But at the same time, the fact remains that shortage and supply constraints have
led to high prices in the world. Today, we read that it may be due to the climate change or whatever, China's production is
affected.

If a country of China's size is coming to the world market to purchase cereals and pulses, then we can imagine, what
will happen? Even a country like China where food price inflation was pegged at zero, today food price inflation in that
country has reached seven per cent. On one hand the food price inflation of China has risen from 0 to 7 per cent, on the
other hand the inflation of India has come down from 20 per cent to 8 per cent. The Government has taken a number of
steps. But we are not happy. The hon. President has said that we cannot be complacent. We have to take steps. The
National Advisory Committee under the Chairmanship of Smt. Sonia Gandhi has suggested that the majority of people in
this country deserve food not at the market price but at a concessional price. They should get food products at
concessional prices. It is towards that end that the Food Security Bill is coming before this House in this Session itself. The
National Security Advisory Committee has advised this Government that it is our bounden duty to make available food to
the majority of the population of this country at affordable prices. The Government is determined to do that. Our food
production, namely, wheat production, rice production, our procurement has touched an all time record. We have to do it.

Questions are being raised as to whether we have that much of stock with us or not; whether we can afford it or not
and as to how much would be the outgo on account of the subsidy on the food bill. It has crossed Rs. 80,000 crore. This
Government can do it. There was a time when rice was imported from America under PL-480. I remember when as a
school student we participated in food agitation. We approached big nations with a begging bowl. Today we are not in that
category. Maybe, we have shortages here. But from the Indian ports ships loads of rice and wheat are going to the African
countries where people are dying of hunger. Are we in a bad position? Definitely we have problems. But we are in a
comfortable situation and we have to take further steps to ameliorate the difficulties of the people. To combat inflation and
to protect the common man from the impact of rise in prices the steps taken by the Government have been appreciated by
the hon. Rashtrapatiji and that compliment, I hope, this House will definitely accept.

Madam, there were concerns raised about the lack of probity and integrity in public life. The very issue that is being
discussed in the country today is about probity in public life. It is the first and foremost declaration of this UPA Government
that this Government is for probity in public life. The question is whether we are taking steps towards that; whether we are
taking steps to bring back the monies stashed away to foreign banks; whether we are taking steps against the black-
marketers and hoarders. What are we doing to check corruption? The Cabinet Committee has been entrusted with this
task. A Group of Ministers is considering all measures, including legislative and administrative, to tackle corruption and
improve transparency. This Government is going to come before this House in this Session only with all concrete
suggestions prepared by the Cabinet Committee on this issue. This is not a partisan issue. This is not an issue of the
Government alone. I think, when there is an issue of corruption and we are cutting a sorry figure before the whole world,
we have to put our heads together and we have to find a way out. This Government has an open mind and it has said
umpteen numbers of times and made it clear that they do not want to hide anything. Let us evolve a strategy by which we
can tackle corruption.



Cases against public servants charged with corruption are to be speeded up. So many steps are to be taken. There
are issues about the discretionary powers of the Ministers. I remember in our party conclave the party president has given
a directive that discretionary powers of the Ministers which are being misused, a number of examples are coming up,
should be curbed. When there are legal solutions, we have to go for legal solutions; when there are administrative
solutions, we have to search for administrative solutions. But we have to see that probity in public life and fight against
corruption continues and we should come to a situation where we are not being penalised with allegations of corruption.

Madam, we have to sustain the economic growth while ensuring that poor, the weaker sections and the disadvantaged get
the fair share in the process of growth. What is rate of growth of India?

The whole world is plagued with financial crisis and economic crisis. Some of the developed and advanced countries
in the world are on a reverse gear but India has attained 8.6 per cent growth rate. There may be political allegations
against the Government, there may be political attack against the Prime Minister. We are quite confident that we will fact
it. But at the same time, I appeal to the conscience of all the hon. Members of all the parties on the single-minded devotion
of the Prime Minister for the last many years. I remember that, in 1991, as the Finance Minister in the Narasimha Rao
Government, he was standing here to move the Budget. I happened to be a Member of this House in 1991 also. In a choked
voice, Dr. Manmohan Singh said that we do not have enough money, we are in a debt trap, we cannot pay back the money
that we have borrowed from the World Bank and IMF and the IMF and the World Bank are sitting on our throat. We cannot
pay back our debt obligations and we are in a debt trap. Where are we today? Now IMF and the World Bank are coming and
offering us loans and asking us whether we are interested in it. Sometimes, our Finance Minister is saying that at present,
we do not need it and when we need it, we will tell them. We have reached a stage like that. If we have reached a stage
like that, then that credit goes to this Government. Should we not accept that? With the growth rate which we are
sustaining, we are heading for a day, not very off, in the near future, when this country is to attain a double digit growth
figure.

Today, we have unemployed people, we have homeless people. Many problems are being faced by the people of this
country. It has 1.2 billion people, almost one-sixth of humanity. When India changes, the world changes. When India
suffers, the world suffers. So, we cannot suffer and we cannot go back. We have to move forward. For that, what is the
solution? We cannot distribute poverty, and distributing poverty is not socialism. Some of our friends think that in the
market economy, we are going for too much liberalisation. This is one allegation. But our Prime Minister and the UPA
Government has taken a strong decision that we cannot compromise on our growth target.

Today, India is in a high trajectory. The growth rate is 8.6 per cent today. When the whole world is riddled with
financial and economic problems, in the midst of those problems like an island, we could achieve 8.6 per cent growth rate.
We will reach 9 per cent by the end of the financial year and we are heading for a two digit growth rate. If it is a two digit
growth rate, then what will it be in ten years? In ten years time, India's GDP will be doubled. Most of the Members who are
sitting in this House, I am sure, will be fortunate to see India after ten years. After ten years, there will be not be poverty
in India. There will not be a single citizen without a house or a roof over his head. That situation should come.

Today, our generation is cursed because unemployment is the major problem. There will not be a single person
without employment. Can we reach that situation? Many people think that we can never reach that situation. But at the
rate at which we are growing today, with all the problems we are having today, all of us can be reasonably happy that ten
per cent a year for ten years means 100 per cent. We will be growing at double the rate. Our GDP will be double. Then we
will solve most of the problems which we see around us today.

Instead, a very unfair criticism is being raised against the target and the programme set by the Government for
growth and growth can only be proportionate to investment. I do not understand one point. Our Left friends sometimes
think that the foreign direct investment is not good for the country. Which country is not against foreign direct investment?
What is the foreign direct investment in China? There is a country where private property is not allowed. Now the Forbes
magazine says that some of the richest people are there in China today. Which country is following the socialist
development pattern? We are not depending on market but we cannot ignore the market forces also.

Today, probably, 34 per cent of India's investment infrastructure comes from private sector now. We have to create
a climate where we can have private sector investment in this country. Growth of an economy can only be proportionate to
investment. Whatever you invest only grows.

So, to maintain a steady growth, to improve the growth rate, we have to have more investment. The Government is
investing in a big way. Along with that the private investment has also to be encouraged. Why should there be ideological
differences on this issue? Are we here to continue to suffer the ills which we are suffering today? We think that sustaining



the momentum of the economic growth is the most important thing. Only that would solve the problem of the
disadvantaged and the poor people.

It is said: "To maintain an uncompromising vigil on the internal and external security fronts". Today, this country is facing
problems internally from two fronts mainly. One is the left wing extremism, that is naxalism. Let me ask a humble question,
especially my left front friends. Where is the ideology and inspiration for the left wing extremism coming from? Left wing
extremists, whether they are Maoists or any other hue, believe that the only solution to the problems is the armed conflict
and class struggle. Some of our friends from the left have not given up the idea of class struggle and armed conflict.

This country has attained independence through peaceful means. This country has transformed through peaceful means,
through democratic means. But some people probably thought that armed conflict and class struggle is the only way to
change. History tells us that Pandit Jawaharlal Nehru, when he was a young man, went to the Soviet Union during the
October Revolution which was led by the great leader Lenin. He went there and came back with a lot of hope and
inspiration. He said: "We want scientific socialism in this country." After 75 years, where is Soviet Union today? What are
the policies in China today? We cannot ignore the fact that we are the country which declared fifty or sixty years back that
ours is a mixed economy. We want to encourage the private sector along with the public sector. It has been criticised.
What has happened to those who criticised it? Today, naxalism is rearing its ugly head in West Bengal, in Chhattisgarh, in
Orissa, etc. The State of West Bengal is ruled by one single party for the last 35 years. If there is lack of civic amenities, if
the poor people are suffering, if the prices are high, if the law and order is bad, who is responsible for that? Those who are
trying to weaken the democratic system of the country, those who are interested in criticism of the Government alone,
should do some soul searching. The Communist Party was formed in India in 1920. In another ten years' time, it is going to
celebrate its centenary. What is their contribution? They are attacking the Congress Party left and right. But what is their
contribution? In 35 years what they could do in West Bengal is allowing the growth of crony capitalism, which criticism they
are making against the Congress Party. They are not able to do any better. They are not able to set any parallel example
before this country. So, instead of making negative criticism, they should try to understand the problems. Law and order is
the main headache of this Government. I know a young Collector is in the custody of the naxalites in the State of Orissa. All
of us are very much worried. We all wish and pray that this young man is released unhurt. The whole Government is putting
all efforts to see that he is released. But we cannot ignore the fact that these people are misled by a failed ideology.

They say that the Central Government is not supporting them. How much support can the Central Government
extend to combat the naxal terrorism in the States? The Centre is providing them police force; the Centre is giving them
money; the Centre is giving them intelligence information; and the Centre is giving whatever the State Governments are
demanding. Basically, law and order is a State subject. This is a federal system. Whenever the Central Government takes
any action, the immediate criticism is that they are encroaching into the authority of the State Governments. So, when it
comes to law and order problem, can the Central Government alone be blamed? We have an ever-vigilant Home Minister.
What more the Central Government can do? But, I think, there has to be a two-pronged attack against this. One is an
ideology campaign. When primary amenities are not available in a village, then the farmers are suffering and the poor
workers are suffering. They are exploiting the sufferings of the poor people. Then they think that this can be resolved only
when we capture power through armed struggle and class struggle. If this misled ideology is what is behind them, our Left
friends cannot absolve themselves from this menace of Maoist extremism. But the Government is fully prepared for that.
Now, the incidents are coming down. Of course, some naxalite incidents are coming up which is a cause of worry for all of
us. But, at the same time, if you take the position during the last five years, naxalite attacks, the number of people killed
including the security personnel; all these parameters if you take, we are effectively trying to control that. But we cannot
be complacent as said by the hon. President. There has to be a concerted effort, but please do not think that let the
Government do it and we can do as we like. That is not the thing. This country is facing a huge problem.

Some of the Members sitting there were sitting here also. In a democracy it can happen. Tomorrow, also it can
happen. It may seem to be a little difficult for BIJP. ...(Interruptions) But 1 feel a change is always possible.
...(Interruptions) It has to be a collective effort. That is what I feel.

Madam, we have to pursue a foreign policy which will ensure that our voice is heard and our interests are protected in
global fora. I remember when the nuclear agreement was signed and that was being discussed in this House, all my friends
from the Opposition were raising an allegation that we are surrendering our right before America. Our independent foreign
policy is being surrendered. Of all the people, the allegation is against the Congress. It is a Party which fought for the
freedom, a Party which shaped the foreign policy of this country and a Party which shaped the foreign policy which was a
model for many countries in the world. When we engaged into nuclear treaty with some countries, there was a big hue and
cry that we are going to surrender our independent foreign policy. Is it so? The five Leaders of the Security Council —
England, Russia, China, France, all these big nations' Head of States visited India recently. Each Leader from all these five



countries visited India and they declared that India is an emerging power in the world. They said that we are to support
India's demand for a seat in the Security Council.

The other day, American Senate passed the Resolution that the Government of America should support India to become a
member in the U.N. Security Council. If China is supporting India, if Britain is supporting India, if France is supporting India
and if America is supporting India, are we weak? Is our foreign policy weak? Where is this kind of criticism going to lead us
to? Probably, today, our foreign relations with all the countries, be it Bangladesh, Nepal, Bhutan, are excellent. The Heads
of States from all the countries were visiting India. Agreements were signed. There is a new atmosphere of friendship. We
are having excellent relationships with our neighbouring countries. Take for instance Pakistan. If they want, we are ready to
have a discussion, but the BJP people have got their own apprehension. I know that after the Kargil war, after we suffered
like anything; in 2004, our hon. ex-Prime Minister, Shri Atal Bihari Vajpayee, signed an agreement with Pakistan. We are not
against any kind of agreement with Pakistan provided they stop the trans-border terrorism. Pakistan should behave as a
responsible democratic nation. Then, we want a good friendship with Pakistan. All other neighbours and India are having
good relationship. The super powers in the world today feel that India should be supported. All over the world in the
international fora, people think that India is to get its rightful position in the UN Security Council. So, whatever is the
criticism, it does not mean much.

Madam, in the State where I come from, there were human chains and human walls. There was a protest that the
Congress was surrendering the independent foreign policy. I think my friend, Shri P. Karunakaran, is not present here in the
House. ...(Interruptions) But they were all forming part of the human chain. Their protest was that we were surrendering
the independent foreign policy. But today, it is a shining example of the Indian Foreign Policy. The whole world is respecting
India. But we cannot be complacent. I am not saying that we have reached where we should have. At the same time, hard
work is necessary....(Interruptions)

It is not a question of being at anybody's mercy. Shri Rajesh, please understand it. I am ready to accept your criticism.
MADAM SPEAKER: Please address the Chair.

SHRI P.C. CHACKO : We should not be at the mercy of any one single country. The Heads of State of Five Members of the
UN Security Council — maybe, my friend did not listen to me properly - visited India in the last six months. They have all
supported India's demand for a permanent seat in the Security Council. Madam, the Americanism which they are
propagating is a political ploy. They are not very much sincere about it because the children of many of the leaders of the
Left Parties are studying in America! So, they are not very much anti-American. Shri Rajesh may be finding an excuse. For
some time, they will go on chirping like this. That is all and then, they will come to the reality.

Basically, the institutions should not be weakened. But, unfortunately that is happening today. The other day, when the

Ekta Yatra volunteers were to be given a send off, Shri Advani was speaking. In fact, reading the newspapers, I was a very
sad person that day. I have high regards for Shri Advani. But then, probably, I was a very sad person that day because they
were making an allegation against the Congress Party, against the Government, against the Prime Minister and against the
Chairperson of the UPA Government. With a little bit of my Hindi knowledge, I understood Shri Advani's words. He said that
from Pandit Nehru's time till now, we have not seen a more weak Prime Minister. Is the Prime Minister weak when all the
big countries of the world are coming to India and declaring their supporting to India? Today, if not only America, if all the

nuclear powers of the world have signed agreements with India, is this Prime Minister weak?

The other day, we the Members of the Standing Committee on Science and Technology, made a visit to BARC in Mumbai.

We found that the scientists in Mumbai were jubilant. They were telling us and briefing us. Shri Meghwal was there with us
in the Committee. They were telling us that all the countries which can be considered as nuclear powers have come
forward to sign the agreement with us. You were suffering the nuclear apartheid. You were an untouchable country.
Nobody was there to help you. Is this the situation in which some of our friends want to see India isolated in the world
scenario? Today, we have friends. It is because of our strong foreign policy. It is because of our Prime Minister's policy. Can

Shri Advani say that Dr. Singh is a weak Prime Minister? I do not know whether he means the physical strength of our
Prime Minister! If that is the case, then, it may be so. But, at the same time, we are fortunate enough to have a Prime
Minister like him.

Madam, I have been attending some of the international conferences. Delegates of some of the developing countries, some
of the African countries, after attending the Session, came to us asking: "We are coming to Delhi. We would like to meet
your Prime Minister." So, we are happy to have a Prime Minister like Dr. Manmohan Singh today. ...(Interruptions) Why are
many of the developing countries, many of the African countries sending their emissaries to Delhi to get an appointment
with Dr. Manmohan Singh to get a prescription for their economic ills? That doctor is nobody other than Dr. Manmohan



Singh.

Now, I come to the macro-economic management of the country. He has shown an example to the whole world. Can Shri
Advani, a person of high experience and reputation, call this Prime Minister a weak Prime Minister? Let us please
understand the reality. Positions may change. Leaders may change but we have to be responsible in our declarations.

Madam, I would like to quote a very sad thing. Our President of the Party, the leader of the UPA, our beloved Shrimati Sonia
Gandhi has written a letter to Shri Advani the other day. I would like to quote from her letter....( Interruptions) The point is
that the expressions which were being used, probably, sometimes crossed the limit. Of course, Shri Advani has expressed
his regrets for that. Probably, when I am speaking in this House, I cannot be that much restrained. But, when we are
making allegations against persons, I think we have to be more careful.

When you are pointing one finger at another person, three fingers are against you. ...(Interruptions) When the Prime
Ministership of India was offered on a platter to Soniaji, she said: "I only want to serve the Party". Do we have any such
examples in politics? Sushmaji once said that if Soniaji becomes the Prime Minister she will shave her head and she will
wear saffron sari and all that. I do not want Sushmaji to do that because Sushmaji is the best dressed lady in this House
and so I do not want her to shave her head and wear saffron sari and all that. But today, realities have to be realized by
political parties. We cannot weaken our institutions, we should not make negative criticisms, we cannot escape our
responsibility and we cannot apportion the blame on others and by doing that we are not going to escape.

Madam, what is the scenario of development in the country? The President has said that in the next one year we are going
to spend Rs. 40 lakh crore on infrastructure development. A country of India's size is spending Rs. 40 lakh crore in one year
on infrastructure development is an achievement in itself. What is the position on the agricultural front? Today, the criticism
in this House was that in our country agriculture recorded only 1.1 per cent growth and it is only the service industry which
grows more. But today, to our pleasant surprise, India has attained 3.2 per cent growth in the agricultural sector.

When the ASEAN Agreement was signed there was a criticism that the farmers of our country are going to lose very badly
and again there were huge agitations in our State. I come from a State which sees more agitations than positive things.
There again, our Communist friends demonstrated by having a human chain and they said that we are surrendering India's
interests. They said that tea is going to be imported, coconut is going to be imported and all things are going to be
imported and so our farmers will suffer. For the information of the House I would like to say that the ASEAN Agreement
was signed by India. But today, cardamom is having the highest price, pepper is having the highest price, tea is having a
record price and coconut is getting a good price. In which commodity did India suffer? I would like to challenge my friends
from the Left Parties. What about their human chain? What about their human wall? They were agitating and they were
inviting people to join them in the field.

Madam, India knows its problems, India knows its strengths and India knows its weaknesses also. We have to deal with
countries of the world whether it is in trade or in diplomatic relations and how we have to conduct our affairs, we are well
aware of that. Probably, India is successful today, but still we have problems and to face these problems, we have to have
a collective endeavour. Today, maybe this House is waiting to discuss many more important issues. What the President has

said is, in a nutshell, what the Government has done in the last one year and what the Government is going to do in the
next one year. I think, all the Parties in this House can agree on this point without much objection. So, I wish and hope that
this Motion moved before this House will be adopted and accepted unanimously by all sections of the House.

SHRI M.B. RAJESH (PALAKKAD): What about corruption?

SHRI RC. CHACKO : I have already spoken about corruption. Perhaps he has not listened to that. One Marxist MP was
raided and Rs. 80 crore was collected by the Income Tax Department and he might have read that report. I have not said
that the entire Marxist Party is corrupt.

SHRI M.B. RAJESH : That is not true. ...(Interruptions)

SHRI PC. CHACKO : Madam, I am winding up. Still my friend Rajeshji is provoking me. The C&AG, in his report, has
mentioned that the Government has lost Rs. 1.76 lakh crore on spectrum allocation and that is the 2G scam. The very same
CRAG has said in another report that a leader, who was a Minister in a State, has committed an offence and due to his
omission a poor State has lost Rs. 250 crore. Who is that leader? Which is that State? Should I say all that here to my
friend Rajesh? What happened is that a person who is responsible for the loss of Rs. 250 crore in the infamous Lavalin case
is still continuing as the Secretary of the CPI (M) in Kerala.



There is corruption. He should understand this...(Interruptions)
MADAM SPEAKER: Silence please.
...(Interruptions)
MADAM SPEAKER: Nothing will go on record except what Shri Chacko says.
(Interruptions) €/

SHRI PC. CHACKO : Madam, if he is provoking me more then I have to say that one Party in the whole country, which
cannot stand up and speak against, which cannot raise a pointed finger against anybody, which does not have the moral
courage against corruption is the CPM Party in West Bengal and Kerala....(Interruptions)

MADAM SPEAKER: Nothing will go on record except Shri Chacko's submission.
(Interruptions) €/ *
MADAM SPEAKER: Please take your seats. You may continue, Mr. Chacko.

SHRI PC. CHACKO : Madam, I want to wind up. When I said that a Party is going to celebrate its centenary is failing
miserably, I also know that another Party, a communal Party, which was formed in 1951, had captured power in India. So,
communalism the best political bet in India and I still wish that BJP refrained from this communal propaganda because in
this country, we need more employment, we need more industries, we need more growth and we want to face extremism
and law order, etc. These are all the problems.

If anybody thinks that our Prime Minister is weak because he has never undertaken a Rath Yatra, it may be correct. But
here is problem that more than the communal issues, if all of us together decide to concentrate more on the developmental
aspects then still we have a solution.

Madam, I very briefly explained the salient features of the Speech of the hon. President of India and I once again request
and appeal to all the Members of this House to support this Resolution unanimously.
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MADAM SPEAKER: Nothing will go on record except what Shri Manish Tewari is saying. onea 229 St amucht arst smesft, aa smu
Eﬁﬁ“ﬂ@m
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MADAM SPEAKER: Nothing will go on record except what Shri Manish Tewari is saying. smu oo 8 Sis?)) Sia 3much! @t 3T dt
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(Interruptions) €/ *
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oft arofiy forardt & 531 26 A Al ot acen fwer 22 #idlor 3 .. &t IER of [Soft It 3 St wremerer usT g31 3... (adEreT)
MADAM SPEAKER: Nothing will go on record except what Shri Manish Tewari is saying.

(Interruptions) €] »
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...(Interruptions)
MADAM SPEAKER: Nothing will go on record except what Shri Manish Tewari is saying.
(Interruptions) €+

oft Jrofiy ferardt & arezien Sft, TP ATET ol UccEise Hell Bl A bl A B IS Hcll DI ARICT Aol 3R, off 39T BAST BT SIATEIT
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38 fecedl 3t Druoll 3t ot 2R dl 2 siiz 3t o1 33 RIY2 3 dior &oIR et g2 Arener G Aol Uelfe &t St ... (=@umer) 3AD Hw
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...(Interruptions)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) €/ *
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arfdrer 6t 3z 3, Eiifes ¥ of A 75 as the Great Winston Churchill had written about Britain from 1931-35 that our politicking
turns the next 20 years into the locus years of India. That is the peril we have to watch out for.



Madam Speaker, I thank you very much for giving me an opportunity. (ends)

MADAM SPEAKER: Motion moved:
"That an Address be presented to the President in the following terms:-

"That the Members of the Lok Sabha assembled in this Session are deeply grateful to the President for the Address
which she has been pleased to deliver to both Houses of Parliament assembled together on February 21,
2011"."
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Rrcif3ren aerer a1, dl dor &t arera bt woislt, a8 adrol df S ordl 8 cfdpol s Yarowdicfl Sit of, 32 M gFd 3G, 36l SAIST
urfefmeiedl wdct & a1l bl divvn o2t 3| 3 308 AP U HovAIG Soll ABAI §, cifcpol As DI G2 A oo R Af A3t DI usel B2 &=
BIdI, dl 3 T g 5 e Jorel Bt sciics 2ol 3 AebT ST DI ol fI1 RT3 ol ST IioT B2 33 A, IA IR As D3l Sl 23l o b St
et diferdt vorsie IRPR & W <ft, 3 D IR W & PoRI-cIs JUlT sKoidic P cfermia [ifore: of smel Biister forn 3 3 R of
33 341 clidll of al ol b 3 59 3 Siia 2ol arad & - af 2002 31, ad 1999 3t =n adf 1951 3, 33 fo1e a1 Far 3, cifdpel 334 arasis sft
SRl @I s10061 ofdl fepr oIl Di-wsil 3 s ALl & [ R sARI LelSIE IRDR GRI IS SIeldl 8l dRH, TR &#ol $A Gl 3 AAR Dl TIDI
PIS W D2 Ry ... (aenet) #ASIGRN, A VA & ol-9RIaI Bl 33ol, al & swell ara 40-45 Brole 3 W1 o1&l 2 uSen| DU MU HS
Ji2g1ur IR, ...(=agemer) & AAra 21 & fib aRI Colslu DR of 53 J9I 3 AR Dfel ol DS siciddt @2 ... (caaeror)

Stotsirciir @rRf #icft (off wifer ciret sif¥em): JfarR dfer asfta siedt Sft e &,

oft 2rstetrer Ris & w1dicen, Yo 3 sAfete Ak a1 o b AfS 391 el AaR Dfel of e ald, dl RIG 25ft I b off 53 Sor 3 of 33w Bl
B0l AR Gl B, Al el 25 Facg DA o2 e, (aerer) F9Hor $A J9T DI AElool B AR H AN FolRl, A Soalol AIEmool
Alere o2 f&=m U1 ArseA I dogene 3ifdrier i offa 23adm2 a0l cidt Betiol oons, Al Soaiol BA-AUs FUdcH HIcIcl B2 e 7 se=T A2
tierell &I aaf oidl D6l aEdr §) DiFerdce! 3192, el ARTsd NS Hierer st SPIE 3)...(=aea)

31EA8T ABIGAT: 31U IS SIIY,

oft vrstotrer Ris & yarer #id} Sft of o &1 usct ¢dl o=IGT dolcA D AFUIGDI D YEID 3olD AT BD JA DipA i offy ol gerror el Sit bt
oilerT w2 sl Aca o1l fdpen 3l of 8t Bl ArEAl g 3 $A U DIS AdiferRn fororel oldl ciolell Al cifcbol Yemrol Jicl Sft of 33 Y1 ditha 3
SId A8 @8l fob 3 3coll Sl ofdl, f31Totl SIell &t SR S 281 8| A Joldb2 Usel dl 32 ol 3 A AR 3R &b Jolpl Dlol HifSAT vsassR &
fOrrer Y2 Fecdic arer Fid} Sft 3 ferarn srerar siier-e1eT Yerrer i} Sft of aa: &t A ordl ¥ 3eedic e & gener didt Sft 31 wson arsar § b
g dl 3 oft Siieran & b 3ol 95 flerel g8 &, PIS U, ol Al AR SR oldl B2 Adhel, TS Biol, Slofl A Al 3 Seldl &, cifdpel S9I Bl As Blol
TS b ol AR dlerell 3R IterR & fere e 3k DRI Ut & IRPR der Yl Fid} Sit REdoRr o&l & al b Dld &, d9I AB a1
STeToll aI&dl 37 s 3 Yelrol dicfl Sft 31 ugol aradr g7

ARI S9I Il AR} Tcalsll Dl X Dl 3, AR T P cicel 31 ThEe D aId 2l & T3 cigel B AN A IADT WA Dal AW 3l Sl 3,
fORIDT UAl o1t eI AT &3ot 3l ®I U fASG9r 3 sl 3 Bal AT ST 3 31 3IADT Dl Ul old! aqctdl| Ad Bremrp: 3 R w2 g al sa
SIcior W2 ugadr g o5 U U 3 3t 53 eI o1ieT ust 38 3

& 8l W v yRisI bl Tl Dol ARSI A PSR Sft b v YRisI ol Iy Dol R 3oelel el 3 b BA offpeur & Rt 3 shftri wIgpet
eff, 7 3erarol 9ffP™I of Iga A Dal b MU SIIDB2 SR DY IIASMY| ST I5d of TP aiidl D AeTsIr 32 fbs Gt sidt i sicta Gt i ag
off 3 A28 foRileT 31 fepell caIpet 3l uelel & Al 35 AD JIE 3R Dsol clol [ 68 A6 dPR 3, TRIIfp AR SNMRI of B 8l PU DI Ukl
diRn 3, ORI #1ieT ust g8 3| 3idd: a8 #l e D2 Jo s 3iR Dsol ¢l b Bls], $o6 S0l DI SFA oldl 3|

A5l U2 JAGal P oIl S 3, I Daoll AIEAl & 5 TR 31 el Jidf} Sft u2oret 3l o8 3, St a1 oldl Ul 33 3 5 Plol 33P o RBEdeR 3 3l I
T8 AD-8RDR do dIe 37 iol 8ft AwIeT yoror 3 31w &, A YUIe-DERI Ut Bl PR Qs 3w HiSRferd! oI drpr 2l &t &) fopat off
PR DI aclial S e @) ard S Blofl aifde BRI sz 3¢ior fadT wraR| 331 IR B WA sl Slail disll b1 waft g usdl 3 d



HBHIBIH ACUe] D IJMIINUT 3 $IA I DI oA [P & b dga AR clioreT Ygrad AR e SIIus], rerR & Racw Ae orars abll, a6
orars 2plt, YA dga M ard odl o8 3| cifcpol S9T $A AHA Fololl olal AGAT & b MU TR DA @2 W 3, dfed ol arsdr 8 b s
DR D gRI IR O Rael aRi Yot 312 Bolk Do 3018 Sl 28 &) Sloldl Pl soidl dIdl U2 sAfeTw feart oidl &l 28l 8, aRlifds 53 IRPR
&bt pereil diiz wofl 3 wb fgaars S 2ar 3

oft pifer ciret s1f¥=nm : wotfe P a2 3 oft ga.. . (Raaemor)
31E18T ABIGAT: PURI 9IicI I8 3iI2 31U do Sy,
3ex18l ABIGAT + 31U QU Jo SI1sey; 91 3l o5y Let's there be order in the House.

oft 3rstetret Ris & v 2idenford 3l prcier Us siifde: SorRed 3 A 53 Acl 3 WS AP DHRCICR S 3iffSe2 Soel ®I WS Soll ALl g,
301D MR RED b2all A6l & [ 25f 3t I FAwrer 3 Sit T B30 2T, 33 ISR B0l DI P 3oalol b 3| cifdbor a8t w2 3 BisRT 3l
Juie IR S v AHlfoRR Biférres ©1 BSA Dl aledl § b BRIol Deudier 6s 3iif$c? Slolact B siicildoll &t 3R €. ST, Sit 31T Sict dY
it & dis 2 38 actior-iRic Sor o1 o1 g dsd, A8 DHeIc cFe 3| S 9l SIdT Agal S Jof & e IS i, A 9ars o5 3o1b 2Hiforr
fiforzes of B @eIf Pbal) ©. IS, S 3T ol ot il & WS 3, 31l dctiear-Ric Sol BT dra =1 sR1 iz v Jdenford speiffsdt dacicr:
US 3iif¥c2 SIorcl D dgolel Bl bl ail DIfIer i a1s?

YECRIR DI 3ATeTA Al 3 A A uga govl & b yerrel e} Sit b 3reflor oft St fwiret smer 3, 3 o v BOIR DA W 3, 31 AIRT PAS WL
&1 Jwuftr ¥a &t St 3, A8 BT 3T B SR &) JarA Ac-ifSAr i udta a1 st Siora 3| vdia, 3R 1 ueb wafdlerer et 2 Sl 3ADb
e Siet @l Sl & 3l #1$ D Aol 31 8 Aol elrsel of $ADI WwRiIgIcol fven 3k SJerrs 2010 31 U1 wefiorer sz wstororer Aifer¥ies Srorzer
of wal oI 5 a5 i ol Bt aifde, w6 it 25 o2 ot Sielt aifaw, cifdpor 33D a16 oft A6 Stet 35 ot 33 oft) waast 2011 3t 531 it ot T
D! DI DA IR IIDR DI Dol of b 3 56t 52 il 337 3@ SieT Al 30U 3l 3R cifdbal Dlel cllsl 33 Stel & fere R¥uiforse 1, oa A
DA 9l DI $A dId DI Udl dl clololl AIfdw, 3o Al Sfsd fdpan Sirern anfdw) dAs#, s DioRA iR Al siaeldc ¥ it ellor Adl-Aeterd &, K2 oft
YECR P Sclol AT ISIPR 8l 3 8 3l 06 d Hdcl (s ol o1dl & 38 &, As slIeT HSI AHSI i oidl 3Kl &) ABIRA D U Yol DI AsI A
3cCIA DI UG RIS, AS 9| ABT ol At DI AS-AcIIIA Dl &, Al Dl ¢RI, oldl Dal &) clfcbol P8I I TAI TAT W\ AT A A
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15.29 hrs.
(Mr. Deputy Speaker in the Chair)

IUIRIST Sft, S8l AP S Sdoldic Dl DAl A cTSal DI $E9I6l DI Y%l & 3A UR AdIfern fororel oomdr g ARl & Riclaerer @1 wweren e w6t
3lstierel cfts? drotoflel Juar Faerst Sit 46t &

U St of $AepT e fler fpa e 3Hz st e fab A doet I urelctiol siRIeT & AP 3 arsiefices &

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH
SCIENCES (SHRI PAWAN KUMAR BANSAL): I would like to bring to the notice of the Chair as also the House that this is a
matter which is sub judice. Would we like it to be discussed here? It is for him.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): He is a senior leader.
off udel PAR dAcT HAIGIHIRI AGRI dickd g8 ol 88 of iU &b il 8t 9101 3 31w, a8 D8 ST,

off Istomrer Ris @ w181, 3 ool #icfl Sit A Dsoll aredl & b 3 Dl Taddl odl §) g ARI-AeASI D2 dictol DI 3G IW\I & 31 RIER olU-
dlel ©2 dieldl g

oft IIc onseIarst 3iel (HPIeIgR): HAICI olid Bl I Bl 31, T I8 Ae AT-FASA o8l &) A WAcT B4 U IS 3
15.31 hrs.
(Shri Francisco Cosme Sardinha in the Chair)

off storer Ris @ #8163, & Siloldl & &b A8 Ael Ad-RISA 3| A D15 Wil arq o1t dicjon, PSRRI sl yfepzn 3 it yor @1 33dau
& Pact IRDR Bl s6¢9rel Bl W D2 Il & b Y DIE GRI WedR TPIE Silol D WSS MU RIR 3 Aldi @I s w0l Dt lfdier w2
38 3) ¥ bl 3McilcIoll Bl g b MUl IFerR A ISl P =i o1l 3



SHRI PAWAN KUMAR BANSAL : This is exactly the point that I was making. This is a submission about what has to be said
in the House because of the matter being before the Court.

...(Interruptions)
MR. CHAIRMAN : Hon. Members, please sit down.

off rstorer Ris & #1816, Yol St of el §1 o1t 3 sl [ slodtel DR DI 3usll P AR aldl 3 Sid Yeroleid] Sit a1 #lorer
W e @2, a9 PuRI 9A 6 sodtel IRPR Bl Fr-an Ao aidt &) 7 Sieten aedr § 6 Yo} bt cama 9 3)...(=@emer) @
SR DT ABRI DR & AT YPR A IFCKIR DI Yolol o1, A Ader I 9ff 33 R Dol Pl Seed 3| A 3A dId DI Soldl g b sIoderel
IRPR DI DI$ WeAdI odl &, RIifed RBRT IR SSIYTA RIACRR Siel I AP o, Ad BRI of YUT IRDPR Pl AU Dol arell ot oft
arergelt urct & v ot a1 geroreid] Sit of ordl Joft off) &9 a6 ot 3pit A A6 3 3IsT Dler-2AM FASER! 311 91, oA sGsEnT Ut Dt ASE 3,
fp3rept Yor 2 5 3mu gfrerarR & Raeme yondt oriadt oidf 2 ur 38 3 dlor-2ft Wit sreew I 3, Sit sMud! BT Bel A AD W 37 A
ISTotifer B 3, Al Pacl JIPR Jollol D T8 ITeiiiel oIEl DT 3, 3H Gl Jollol D 8 SOl B 5, A A ATATS DI ISPR DI ATl
g TIeAAT T Blelt 3, YR TR BT 3, PR 3 Al g IXPR b 3P A 8l actofl aifde; Sor IXDR B AT I IS SIAotA ABAT 3| .. . (ITRIST )

MR. CHAIRMAN: Please sit down.
...(Interruptions)
MR. CHAIRMAN: Nothing should go on record except what Shri Rajnath Singh speaks.
(Interruptions) €] »
MR. CHAIRMAN: Hon. Members, please maintain the decorum in the House.

off Irstorer Rig & s1aEIda amscufer Sit of Mol 3ifdeiur 31 cicp olt bl aaf ot 3 smudt sft forfa wu 3 Sieiert St 6 fara bt Sieft ameft
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el Jofl ST & cIfcbol 3IIST AD BART IRDR AB SIOIPRL BIRACT oIl D2 UIS b &Y oI 3 380l dIct Dlol A TbIST alesA &, frodiol glorr
P g2 Soil Gt Jovi 3t Tt Spam fepr 3

IAG, AT AT ScIo19leT It qre=rar bt ara b Siredt 3 AfS 3EI¥apT Scoromeia didt BB sciadratl BIf¥el B2 Adbdar 3, Sweieft, Wiz, et sz
RAMRIST DS sl Holl BRI D2 ADd & Al ARA IRPR Tl Blf3el oldl D2 ADdl 3, TS dId sAR! AT O U2 3| A AUT IRPR A HisT
oI AIEAl 8, HIolotlRl YUId HISHT ol Al ABI 46 8, 3 3011 Dol ISl & [ sclapdIoll Pl cIdb2 Gl DIl Riferd &) STolellorA dd 3GieTd &l
339, D ol QNI HSD 391, PS Dl olal oll ADdI SARTT MU selbdoll U2 UP calse YU SIE! HIfSTE 3l SRRl ! gase &b s b
59T I fbeToll DICTl ¢ol G2 Goll Dt At 3 Sl 3 AB fepar-fepreot &, amu s2rcht gt Siorprst st Al ofdl & ue) # a8 ywoll A g b s
TP MBI IRPR of iAol DI HIRA I AT cliol B fe1e TR gzt fpen 37 so1 29 disil w2 v BrielRa carse tuz Sist fdpen Sien aifde,
a‘sﬁﬁmﬁ

HAG, SI&l D SDoIIID W BT Yool 3, 3 Daoll Aiadl & b 3nfid AT W2 U8 DR gt a2s A fAwd & 3| afie @1 A @:-2A1a auf a1
IR IXPR D FU 3 PP DAT U ISR I 8| AT ABIG, 3MU! 8l As ASAA vl 2ol fob S 3 Do, JUe IRPR 3M1S & A I ASIMS
P ORI agol @I Rietliet St 3 Jsi 31ids e S 38 8 fob 3e 3iiv sowciorel @ 8l RN &) epron war gan 87 A8 3t 9 3116 uRie A SISt
3| vorSiu of ®: auf aw A J9I 3 DR A J) ...(RAEmeT)

aa dl 18-19 uga sru e, 31T $6aiol AACIRN Al 3681 Pl JId P I Alol chifSry) A6 sad 3fSe A o oot s 8t o1dl| difdpet it Ioalel Dal
3, Afe & Jorchl ana et ot ¢f, sAfee & ©5 a1 §) cifdpal a1 clsll of oft ©: qul AD A S9I 3 gHAA TqelS &) ABIG, 31U SAleld & b 341 sl
ol 3¢ 3iiw $uciorel @l 3 A 6 yftrord & dia ceIdR d@idl 3xol 3 AW QI Bl &) dRI DRI 3, ARG 391 o auf ad I¢ 3w SUIIel DI Dl
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THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): What was the growth rate at that time? ...(Interruptions)
off Irstotrer 34 :...(xxeie) &3 cllsll b A9 oft sffer ¥ 8 udoc AD. .. (aeor)

SHRI P. CHIDAMBARAM: 1t is completely wrong. Please check your numbers. Your average growth rate was 5.8 per cent.
Our average growth rate was 8.5 per cent. ...(Interruptions)

MR. CHAIRMAN : Please address the Chair.
...(Interruptions)

off Irstorrer Ris & sier 3¢ @l Dol AEoNS B ATl BI-I¥cic o1t fpe S AT 3 el I¢ DI AZOIS B ATl DI-F¥cic AT BIR)| usel b Msr
BHAIRA 3l 3T ... (Aaeirer)

SHRI P. CHIDAMBARAM: Please yield. We are not saying that because there is high growth, there should be high inflation.
All that we asked you was this. When you talk about lower inflation, please talk about the lower growth rate in your period.

You gave a wrong number and I was only trying to correct your number. Had Shri Yashwant Sinha been there behind you,
he would have been completely embarrassed with your statement! ...(Interruptions)

MR. CHAIRMAN: No cross-talks please.

...(Interruptions)

oft Irstotrer Ris @ Fsiufer #1316, # scol 8l Baoll aradr g &6 o ad ... (o)
MR. CHAIRMAN: Please do not disturb.

...(Interruptions)

oft Isterer Riz : ool A6 sIacidioc As DE® ASIS A 38 TR0l DI Do Dl & fb seileel sDloilfdid RAome & 3fiT 9RA 33 acildet
SPIGIIfD f33Terel A SIBAT oI 36 DI 3, S DRUI AEMS I6 Wl 3| Dl A6 sacldioc Dadl 3 fp St g6 a1 8, 531 BRI Adons a6 31
8| Adl AR ad A soldoc B gRI [GA S &) clfcbol & Dsoll Aladl & [ AlS HEoS d Wl & Al YgRA U A 3AD dlol PRUI & YAH $A
3Idofdioe I ol sPlailfdrd uIferRtl, s sPlailfdd wenfoist i wvarel, Pact At dior BRI & 3l soal dlor wrRull 3 531 Sor 3 sl 3 #AZomS
86 26t 8| AEOS I et 3 AT T Uga SRl & b e 16l 3 &l IS cafep oot gmTel U2 I AMTel IiGol B fore SI¥en Al ag faell
O 914 I AIaeT oldl ARG, T& D9 UD JURI SlISI AMAe G Gl, BD SR SISt 918 ¢ G, 36T ABIS DI As BlIeld 8l 91 3 3l RirsT bt Dblare
SIRTHATST ¥ 281 off) $33 v e BRuI A8 8l Al 2 & Yerror i} Sft of St Par & & Dluefiort solioe dlot b PRl g3t e &, sarst
Folaf¥I &) AT of srefend &t v yeawm ferxdt 3, it gga aefi-aiell gTawm 3) As Ser-fager 3 2t Ferrell = ugl Sl 3 e of Sit bar
8, 9 3ADI JcTi Dol AGAI & -

"The Kingdom is destroyed if there are two Kings, each one showing partiality to its own group or by mutual
rivalry and hatred."

=1 oKl 8 b AR ST PRYI A8t & fob @3 urae Joed & o3RI §) $o8iol dl Pdel ¢, UIdR Joc Pl aId D&t &, cifcpel o dael ¢ UIaR Aocd di
I o1l B2 M §, A DS uraR Aocd B AT o2 @ g ... ()

SHRI P. CHIDAMBARAM: If all that you are saying is correct, please answer just 1-2 questions; I am humbly asking you. I
am requesting you to please answer. He need not answer. If all that you are saying is correct — if all your policies were

right and our policies were wrong, why did the people defeat the NDA in 2004 and why did they impose even a more
crushing defeat in 2009? Which are the two Kings who destroyed the NDA Kingdom in 2004?

MR. CHAIRMAN : Nothing, except what Shri Rajnath Singh says, will go on record.
(Interruptions) €] »

off Irstotrer Ris & J9mmufer siBice, A 3 3ot Piforrce AEd A A6 AdIcd DF dl TR d Il ADd & (b Al el soldic bI AL ofiferR st off
Al [iBR & gordi It Divf di Bt goifer aril 55?7

JAUfel ABIGR, 3 IRPR DI UP IS Soll ALEI g b I8 sloders! Dl IRDR dctol b RRY srewi BT AR o o) Al 1999 3 sal sIssierel 6t
DR DI dcilol B 10 3reri DI ABRI R Bl Al AR Tl 31U, IRDR 3A IJIRI UP dic A of PRl 3ol sicdtel bl IRDR Bl dcTiol B
o oft srepl o1 BT ofdl forn 3) TRIfP 32 epl J ... (=aEne)



MR. CHAIRMAN: Hon. Members, please refrain from making comments.
...(Interruptions)

off 2rstotrer Ris @ A91ufer HAgice, sIoatiel ell I IS B 3PR P13 3IAI & Al a8 2%C, €Fl BIAI 5| DI DI 3[Uol 2C, BT DI Ulclol BIoll ISR,
SRER 315t ¢ I Rodl ofdl wofl afdd sliz siodtiel e I astgf¥Ril 6t Ardsifors wu A aal odl 6 el aifddy;... (=geroer)

MR. CHAIRMAN: Nothing, except what Shri Rajnath Singh says, will go on record.
(Interruptions) €}
oft Irstetrer Ris & Jsmufer Adlce], ATeloilRl 1A Biforres Ared, # Slid DI Igol AIeTl §) 3 SIeldl § 3OS D A2 3, [ Al AGenS eiSt-uga a6

I, Afes olid ¥ 8ol arel fepArell iR 3RIdl I slcTd Daldel P Sk &t & Al #AEenS bl Joildl o ot I dipR D2 cid & 3R #AEIS D AR
@l ot q SteT oI &) cifdpol $A IRDR P 3ol S A6 P &) I UD el IST Abe Ul g3l & b olidl 91 sRldl 3iR feparell bt slerd usel A

G512 g% 8| SolWRCAdR Sdciudic bl did IRPR GRI alidl bl Sl & cifdpol SolpREadR Saciudic & ofld W P [RI il do fUwel A B8
reil 3 ordl 331 &, 9 U UG SEIPHI Soll AEAI &) IXDR GRI $A I DI GIdl b= ST ... (Raaeret)

MR. CHAIRMAN: Hon. Member, please address the Chair.

oft rstorer Ris & msmmufer Sft, 3 smuch! aew &t 8 @I g T8l ad ASA 3R Bl DI AdId 3, AP R IRDR gRI I vl ST 3 b 3ot
forforerer 2 YIS 96T <t 3| IRPR of vawd Al 961 &t 3 clifdpel 33 A Pt Riear PR o oidt & 3 b e Rp=rell ot i serye D 3,
T8 foprrofl a3t 87 soIyc DT I Siiol P URUIPRAFY el 3l IRPR Fiforer AU YrsA 61 B2 ¢ Wl 3l cifdpel [epAreil Pl 3ol gRI el i
3 WBSOGA I Sil elreT fretolr anfdRy e, 33chl 3fera Hlare Pretoft aifd?, as fprell @1 o1t forer wr &t 3

Jerufer F1ElcR], & Uol.BAL B3Il &P U 3iibs I Il Dol AIgsl 3ol Bal 3 b v pud ul¥ar &t sl smwicell ad 2003-04 9 2115
I oft ciftpor af 2011 3 sed2 Pact 2400 TEI g8 3| IFDR DeUell B2 Achdl 3 b AfS Tol.BA.BA.3M. Bl MBS A6 D& a8l & b et
uf¥ar 6t smrcelt daet 2400 Fu yferad 2 Al sADT Adder & b fBogadrer @ siférmier fpirer sRIel Y21 3 ofi s Sfider forals w2ol B
R Ae1? 3 sAfR A D5 28l § b DY gl B 3R [N e=1rot 21 Sirol Bl siraeapel 3

AUl ABIGR, BS DUl 3l SRR o3 ds A wIasR @2 a1 37 4 =il Iis 3 I IS g 38 G gt § S Bs Diulere 3ifp i &
RRBBRRI 3, 301D U182 el ARG P ol A5 W\ 3 clicpol AB IR Seloil RIdGaI9fier 3

JYior oIE of D8l b 318 Acl JARMATT B offd AS 28T &, SRl I $A FPud dlic &I Sirell aIfdR, cifdbol 57 sKdoidic of Gl-¢d SIaw f&a b o
fepat oft a3 qua 918 sRidl & i faaf¥a o1dl w2 AW &) I &t sRidGorelteran fepfl IRPR & sii aar 81 Aw«dl 7 fdwrt @I orar st
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MR. CHAIRMAN : Please address the Chair.

Hon. Members, no cross talks please. Please do not disturb.
...(Interruptions)
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MR. CHAIRMAN: Please address the Chair.
(Interruptions) €/
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MR. CHAIRMAN: Hon. Member, you should not have replied. Please address the Chair.
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MR. CHAIRMAN: Hon. Members, please sit down. Do not make comments.
(Interruptions) €/
MR. CHAIRMAN: Please sit down. Your leader is speaking. Please do not disturb him.
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MR. CHAIRMAN: Do not make comments. Nothing should go on record.

(Interruptions) 4€; *



MR. CHAIRMAN: Hon. Members, please behave yourselves. Please take your seats.

...(Interruptions)

16.00 hrs.
MR. CHAIRMAN : Nothing will go on record.
(Interruptions) €/

MR. CHAIRMAN: Please take your seats. Hon. Members, please maintain decorum. Your leader is speaking and you are
disturbing your own leader.

...(Interruptions)
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MR. CHAIRMAN: Hon. Member, please sit down. Nothing should go on record.
(Interruptions) €/ *
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MR. CHAIRMAN : Hon. Member, please address the Chair.
...(Interruptions)
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MR. CHAIRMAN : Hon. Member, please address the Chair.
...(Interruptions)
oft Irstoter BiE & v &5 Al 3. (xxaeo)
MR. CHAIRMAN: Nothing should go on record.
(Interruptions) €]
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MR. CHAIRMAN: Hon. Members, please do not disturb.

...(Interruptions)
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MR. CHAIRMAN: Hon. Member, please sit down.
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(Dr. Girija Vyas in the Chair)
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AN ABIGAT : PO 9llod 33| Ascayyl e w2 aal 81 38t 3 MforR cffst dierd & Al a1 sl &t wswer 3, please keep silence in the
House.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, I rise to convey my thanks for the speech delivered by the
hon. President of India at the Joint Session on 215t February.

I should better start with one comment of Shri Rajnath Singh in connection with corruption issue that today Shri A. Raja is
behind bars. Certainly, I would say that Shri A. Raja is behind bars due to this Government itself. If there is any corruption,
then the Government should not be indulgent about charge of corruption. Dr. Manmohan Singh has proved that though CBI
is there, which is totally under his Department, they are not at all hesitant to arrest even a former Central Minister, which
has happened for the first time in the history of India and has never happened before. So, we believe that it has been
implemented with the total support of a strong man like Dr. Manmohan Singh.

Our sentimental involvement with this President's Address is mainly based on our crusade against corruption, price rise,
unemployment and State-sponsored terrorism, which is going on in our State. We are also concerned with the black-money
issue because this sensational issue of black-money has created a big impact on the nation. The Government should
certainly come out with a positive approach. We do not mind if a clear list is declared from the Government side as to who
are holding or possessing what amount of money in the foreign banks, particularly, in Swiss banks.

Madam, first of all, I would start with the issue of price rise. The issue of price rise has been discussed in every Session,
but till now we could not come to any conclusion as to the ways in which the price rise can be tackled. I want to place
some positive ideas for the consideration of the Government on issues where the hon. President has expressed her anxiety.
At least 17 essential commodities, which I want to mention by name, are to be brought under total PDS and those are to
be distributed to the ration card holders, primarily, to the BPL category people. These 17 items -- rice, wheat, atta, gram
dal, arhar dal, moong dal, urad dal, masoor dal, tea, milk, sugar, vanaspati, mustard oil, ground nut oil, potato, onion and
salt -- are to be brought under total control of the PDS. The price rise cannot ever be brought under control without
strengthening the PDS. Let the approach of the Government be to look forward to this proposal and to reply in the House as
to where the difficulties lie for the launch of this idea.

More power is to be vested in the hands of the Price Monitoring Cell (PMC).

Madam, the hon. President in Her Speech has expressed her intention that the farmers should be given an impetus with the
slogan 'Go go for more production'. But our experience is that when farmers go in for more production, they had to go for
distress sale also. It mainly happens in the case of potatoes. In West Bengal, the situation went up to such a level that



when the farmers produced potatoes in huge quantities, they had to go for distress sale, that is, they had to sell it at one
rupee per kilogram. Therefore, they require very badly cold storage facilities, which at present are lacking. What we
propose is that these cold storage facilities are to be created on a broad base and the farmers should be allowed to use
these cold storage facilities at a minimum price.

Madam, we are deeply concerned with the problem of unemployment. I am in Parliament for a few years now. I have never
seen an occasion when the unemployment issue was discussed thoroughly, in details. What is the idea of the Government?
Is the Opposition eligible to give some direction, suggestions or enlighten the Government as to in what way we can tackle
this unemployment issue that has reached a skyrocketed height? We firmly stand by the unemployed youth whose problems
are to be taken care of on a priority basis.

I would also say that if employment is not offered to them, then they become violent. They get transformed into naxalites,
Maoists, and take to arms. Those arms, they feel, can give them food, shelter, and livelihood.

If we study the unemployment problem, we find that an unemployed youth having an employment exchange card for the
last 20-25 years, sometimes, even for 30 years, has not been called by the employment exchange even once. So, I do not
know why the NDA Government or the UPA Government could not take the unemployment problem seriously. We in the
Trinamool Congress feel that this unemployment issue has to be given all out priority, and Parliament should discuss it in
detail.

I will now come to paragraph 54 of hon. President's Speech where law and order issue has been mentioned and where the
President has mentioned that terrorism, fundamentalism, ethnic violence and left wing extremism continue to pose major
challenges. What is happening in a State? The hon. Home Minister is saying in a statement that "West Bengal has emerged
as a killing field." It is unimaginable that the Home Minister of the country is accusing a State by uttering such type of
words. He has written a letter to the hon. Chief Minister of that State saying that the ...x
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DR. RAM CHANDRA DOME (BOLPUR): I object to this comment. He has taken the name of CPI (M). Law and order is a
State subject and we cannot discuss this issue here. ...(Interruptions)
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17.00 hrs.
MADAM CHAIRMAN : Please sit down. 3ctu Sft & swemrar s st 1S o1l 8tom| weftsr, smu do oSy,
(Interruptions) €] »
SHRI SUDIP BANDYOPADHY: I am quoting from the President's Address. ...(Interruptions)
DR. RAM CHANDRA DOME (BOLPUR): Who is conniving with the Maoists? ...(Interruptions)
AsTufer ASIGR & 3T 8ft TRR DI AdIfia BRRY Pwn 3 o A1,
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Harmad has been mentioned by hon. Home Minister. Can they deny that the hon. Home
Minister has written a letter to the Chief Minister mentioning "their party-cadres as Harmad'? ...(Interruptions)

ermafer wd1can | ISty Sft B sietrar oo oft oS u= ordt S,
(Interruptions) €/ *
DR. RAM CHANDRA DOME : What does he mean by 'Harmad?

...(Interruptions)



MADAM CHAIRMAN Please address the Chair.

...(Interruptions)
SHRI SUDIP BANDYOPADHYAY : ...**
MADAM CHAIRMAN: Please address the Chair.

SHRI SUDIP BANDYOPADHYAY : Madam, they are organizing armed camps. Central forces have been sent to fight back the
Maoists.

AN ABIGT & 31U RR Dl AR DR welfisr piclory
...(Interruptions)
SHRI SUDIP BANDYOPADHYAY : We are totally opposed to the politics. ...(Interruptions)
MADAM CHAIRMAN: I am urging you to please sit down.
...(Interruptions)
off 31éu dcturer & 3y i oft e, As A ey (=aaener) Please do not forget it. ...(Interruptions)
MADAM CHAIRMAN: Please continue and address the Chair.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : We are totally opposed to politics of violence. But in Bengal, the Central Forces have been
sent by the Central Government. The Central Government is trying to fight back the Maoist forces. But what is happening?
The State Police guides the Central Forces in the ground. The State Police and the Central Forces are coming together and
they are particularly giving shelter to a political party which is in power and they have set up their own armed camps
because election is ahead in Bengal. It is certain that after long 35 years, what Shri PC. Chacko mentioned in his
deliberations, they are going to be thrown out of power. Knowing this full well that after 34 years, they will be thrown out
by the people of Bengal, they are becoming more and more violent. So, with money power and muscle power and this
Harmad camp, they attacked a village called Netai. ...(Interruptions)

DR. RAM CHANDRA DOME : Madam, this is a sub judice matter. ...(Interruptions)

Fsufer ke & Sl sifsslagroract diem, 3A g feren siRem; There is no need for the commentary. Please sit down. When your turn
comes, you reply. Please sit down.

...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : In Netai, nine people were killed and the hon. Home Minister has expressed his agony and
anguish. Madam, you should know that the High Court has ordered this incident to be probed by CBI. The State Government
handed over this to CID for investigation. But the High Court in its judgment in the last three days has said that the CID
has become the puppet in the hands of the State Government and it is to be handed over to CBI.

17.04 hrs.
(Dr. M. Thambidurai in the Chair)
DR. RAM CHANDRA DOME : What is CBI?

SHRI SUDIP BANDYOPADHYAY : The CBI has now taken over the investigation process in Netai and the Home Ministry is
totally aware of the fact. ...(Interruptions)

MR. CHAIRMAN : Please take your seat.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : The High Court has said this.



DR. RAM CHANDRA DOME : This is not correct.
SHRI SUDIP BANDYOPADHYAY : The High Court has uttered this comment that "they are the killers". ...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except what Shri Sudip Bandyopadhyay speaks.

(Interruptions) €]

DR. RAM CHANDRA DOME : He is misquoting the High Court. This matter is sub judice. How can he discuss it here?
...(Interruptions)

...(Interruptions)

MR. CHAIRMAN : I will go through the records and see if there is any sub judice issue and take action.
...(Interruptions)

MR. CHAIRMAN : Please listen to me, hon. Members.
...(Interruptions)

MR. CHAIRMAN : If it is a matter of sub judice, T will go through the records.
...(Interruptions)

MR. CHAIRMAN : Shri Sudip Bandyopadhyay, please address the Chair.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Do you deny that High Court has ordered for CBI probe?

MR. CHAIRMAN : If there is anything objectionable, I will go through the records and see.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : It is not a sub judice issue. A judgment given by the High Court is a positive statement by
the High Court. It is not sub judice. ...(Interruptions) He does not know anything. ...(Interruptions)

MR. CHAIRMAN : Hon. Members, please listen to me. If at all any objectionable matter is stated, I will go through the
records, and then take action afterwards.

...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : HarmadCamps have been set up. There have been politics, totally polluted.
...(Interruptions)

MR. CHAIRMAN : Do not make comments.
«(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Administrative pollution is there in West Bengal. ...(Interruptions) Government is being
run from the Party headquarters not from the Secretariat or Writers Building. This is the situation. ...(Interruptions)

MR. CHAIRMAN : No running comments, please.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Being so badly defeated in the last Lok Sabha where Trinamool Congress had secured 19
plus one, 20 seats, and this Party had secured only nine MPs, they had become totally frustrated, disappointed and trying to
take arms and kill the parliamentary and democratic process in West Bengal. They are trying to gag the voice of the
Opposition. Even in the Municipal Corporation elections, even in the Municipality elections, and bye-elections, cadres take
over the possession of the booths with the support of the administration. So, what the President has announced that fair
elections is to be assured. We also make it a claim that elections need to be held in West Bengal, we should certainly see
that elections are free and fair and everybody can cast their votes without fear. We ask for Central Forces in every booth.
...(Interruptions)



MR. CHAIRMAN : Please do not make comments, hon. Members.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : We are for the passing of the Land Acquisition Bill immediately. Land acquisition is an
important issue. This is not being taken up for discussion for along time. We are for the tabling of the Land Acquisition Bill
and the land of the farmers should not be captured or acquired by force. No application of force should be allowed. One job
is to be assured or guaranteed when the land of the farmers is taken over. When land is taken over by the Railways, it is
performing the responsibility of positive assurance of giving a job to each affected family. This is being done for serving
their purposes and for the implementation of the programme.

So, land acquisition had to be settled and we want to see that the present UPA-II Government must stand by the
'have-nots' of the country. There are political parties who speak for the 'have-nots', but ultimately serve the interests of the
'haves', like the CPI (M). ...(Interruptions) 1 am taking the support of my party colleague who is sitting by my side.

There are so many flagship programmes that are announced by the Government of India. They are to be implemented.
They are many in numbers. What we believe is that if these flagship programmes are implemented, the people will be
genuinely benefited.

We also believe that parliamentary democratic system has to be given protection; in a State in particular, the democratic
norms and democratic functioning are going to face a great challenge. Money power and muscle power are going to take
possession of the situation. So, we certainly appeal to the Government to take full care of the situation and to see that
parliamentary democratic system exists firmly in the State of West Bengal so that people can go for election in a free and
fair manner. We also make a demand. Central Forces have to be sent; the armed camps are to be totally demolished; the
Central Forces should go and they must be given their own strength and capacity, and a free hand to deal with the
situation. If free and fair elections happen, we firmly believe that after 34 years of power, as it happened in Egypt where
Mubarak with black suit and black hair had to go after 30 years, another person in Bengal with white dhoti, white kurta with
white hair will go out after 34 years, from the Writers' Building.

Lastly, we are for reservation of one-third seats for women in Parliament and State legislatures. We will take that stand.
Our hon. President of the country is a woman; the UPA Chairperson is a woman; hon. Speaker of the House is a woman;
the Leader of the Opposition is a woman; and the next Chief Minister of West Bengal is going to be a woman! We certainly
believe in it.

My friend, Shri Dara Singh is saying that many women are there in different States where they are giving leadership.

There are some people who are totally afraid of the growing and emerging popularity of Kumari Mamata Banerjee. She is
really getting more popular and she has the total acceptance of the people of Bengal; she should lead the State of Bengal.
Harmads have taken possession of this Parliament also; naturally, may not be today in Bengal, but tomorrow, they can get
our voices.

I hope and believe that our issues will be taken up with priority and West Bengal will be taken care of for the ensuing
elections.

I support the motion.

SHRI ARJUN CHARAN SETHI (BHADRAK): Thank you, Mr. Chairman, for giving me this opportunity to speak on the Motion
of Thanks on the President's Address.

Mr. Chairman, at the outset, I must request you — I will be short and very specific also — not to interrupt me.
The President's Address lays down the Government's agenda and it sounds good.

More than assurances the nation needs to get these assurances implemented in a time-bound manner. The hon.
President has mentioned in his Address about the cloud burst in Ladakh and the efforts taken by the Government to
ameliorate the conditions of people there. We certainly appreciate it and also commend the efforts made by the Army as
well as other paramilitary forces to see that the affected people are rehabilitated in a time-bound manner.



Mr. Chairman, I would like to point out that different parts of the coastal areas of the States of Orissa, Andhra Pradesh,
Maharashtra and to some extent other States were affected due to un-seasonal rainfall. The State of Tamil Nadu was also
affected because of this. You know, Sir, better than me as you hail from Tamil Nadu. I would like to state as to what has
happened in the State of Orissa. On the request of the hon. Chief Minister of the State of Orissa, Shri Naveen Patnaik a
Central team visited the State. They must have given their recommendations to the Central Government but I am sorry to
say that no relief has yet been announced. I have stated in different forums, more than once, that in spite of the Central
team having visited the State, the Central Government has not yet announced any relief to the State of Orissa. This is
something unprecedented and also unheard of. If a team has visited a State it must have given its Report. I do not know
why the Central Government and the Ministry of Finance are sitting over it! The State of Orissa has been affected
immensely due to un-seasonal rainfall. Farmers have not only lost whole of their paddy crop but also because of un-
seasonal rainfall, the quality of paddy has been disfigured. The hon. Minister of Agriculture, Shri Sharad Pawar agreed to
consider the proposal of the State Government of Orissa but Mr. Chairman, you will be surprised to know that a letter
issued by the FCI has reached the State Government saying that whatever paddy has been disfigured because of the un-
seasonal rainfall, people hailing from the State of Orissa only will have to consume it. This is something unheard of. Paddy
has been disfigured not because of the fault of the farmers but because of the un-seasonal rainfall. How can the FCI write
to the State Government that whatever paddy has been disfigured because of un-seasonal rainfall only the people of Orissa
will consume it?

They will consume it. We do not agree with the letter issued by the FCI.

I would like to highlight another aspect that till date no announcement has been made by the Central Government whether
they will help farmers of Orissa because of this unprecedented and seasonal rainfall. I urge upon the Government,
especially the hon. Ministers who are present here that they must see that people and farmers of Orissa are the equal
citizens of this great nation — India. Why should we be differentiated in comparison to other States? This is something
unheard of and this is something which cannot be accepted by the people. I urge upon the Government to consider it and it
must write to the State Government that it would like to withdraw this kind of letter issued by the FCI.

Now I would like to highlight another matter. The BID Party to which I belong is a regional party and because of many
failings on the part of the Government of India, our veteran and great leader, late Biju Patanaik, had quit the Congress
Party and had formed his own Party. This Party is now led by our great leader, Naveen Patanaikji. He wants to make our
State of Orissa -- which is compared with other States as less-developed State — a very prosperous State and the people of
Orissa also equally economically good. I do not understand why the Centre is very much against the State of Orissa, and
especially people of Orissa. There are instances in this regard.

I will highlight one thing more. In the case of Polavaram Project, we have been agitated and the State Government of
Orissa has gone to the Supreme Court of India and the matter is sub judice. When the case is sub judice in the hon.
Supreme Court of India how can they declare it a national project? Shri Pawan Kumar Bansal is not present here. He was
the Minister of Water Resources and now Shri Salman Khursheed is the Minister He is also an eminent advocate of
Supreme Court. When this matter is sub judice, how can they declare the Polavaram Project as the national project? With
the result, 90 per cent central fund will be available to the State of Andhra Pradesh for construction of this

project. This particular Central Government is applying double standards. How are they applying double standards? This
guestion was answered by the Minister of Environment and Forests, Shri Jairam Rameshiji. I seek your indulgence to quote
a few sentences which will show that so far clearance has not been accorded by the Ministry of Environment and Forests
and still this particular project has been declared as one of the national projects of the country and also the construction
work is going on.

I do not know in which way to describe this functioning, but this is something against all procedures of the
Government, even against the Judiciary and more importantly against the people of the State of Orissa.

Sir, I would just like to read a few sentences. I quote:

"The Government of Andhra Pradesh has hereafter proposed the construction of embankment on the rivers
Sileru and Saberi in Chattisgarh and Orissa to avert submergence in these States which was not considered
during the grant of environment clearances in 2005. This issue was considered by an Expert Appraisal
Committee in its meeting held on February, 2009. While the Expert Appraisal Committee noted the technical
feasibility in respect of construction of embankments on Sileru and Saberi rivers they also recommended public
hearing under the provisions of the Environment Impact Assessment Notification 2006 in Orissa and
Chattisgarh. Public hearing has not yet been conducted in the States of Orissa and Chattisgarh as on date."



Public hearing has not yet been completed in the States of Chattisgarh and Orissa but the construction work on these river
projects is going on. Not only that, the Central Government has declared this to be a national project. This is against all
tenets of law; against provisions of law and against all practices that have been followed over the years after
Independence.

Sir, through you, I would like to draw the attention of the Government to the fact -- if the hon. Prime Minister is the only
speaker replying to the debate then he might not have enough time to speak on this particular subject — that I would at
least like an answer either verbal or written not only to me but to the Government of Orissa as to how they are following
this double standards and how they are going against the tenets of law and how they are going against the established
procedures followed over the years.

Sir, another thing that I would like to point out is about the fixation of royalty on certain minerals like coal, iron ore etc. The
Government is not following the ad valorem practice and instead they are following a hybrid practice. I do not understand
that. The State of Orissa is rich in all kinds of minerals. But the Central Government does not revise the royalty after every
three years. They revise the royalty sometimes after 10 years, sometimes after 7 years, sometimes after 6 years. One can
well imagine how much money the concerned State Governments must having lost because of late revision of royalty. The
State Government of Orissa not only demanded an early revision on one occasion, but the Chief Minister of Orissa lead a
delegation of a group of Chief Ministers to impress upon the hon. Prime Minister to see that the interest of these States are
protected in respect of royalty. If the revision of the royalty is made on date, then there will be no loss to the State
Governments. It is not only for the State of Orissa, there are other States like Jharkhand etc. which are very rich in
minerals. All these States are losing money on account of the late revision and if done on time, then the money could be
made available to the State Governments.

So, firstly, revision should be done as per the provisions in the Act and secondly, royalty should be fixed on ad
valorem basis and not as per hybrid policy. There are many points to be made like this not only regarding my constituency
but also my State as a whole.

Hon. Minister, Shrimati Ambika Soni is not present here. I spoke about this matter yesterday also. There are TV centres
and also All India Radio Stations in my State. They have not appointed the staff to run the stations. In a place called Soro
of my constituency, at least they have spent Rs. 2.18 crore and nobody has been appointed. The whole building is lying idle.
In this way, you can imagine as to how many crores of rupees are being lost because of apathy and non-recruitment of
employees in the All India Radio stations and the TV centres.

The hon. Minister, Shri Pawan Kumar Bansal is here now and I would like to draw his attention to this point. You were the
Minister for Water Resources till yesterday and you are no more the Minister in charge of water resources. You know all the
details about Polavaram. The matter is pending before the Supreme Court of India for adjudication. The Minister for
Environment and Forests has explained on the floor of the House as to how the environment aspects have not been cleared
yet and the State Governments of Orissa and Chhattisgarh are complaining before the Central Government till yesterday.
How has it been declared as one of the national projects? I fail to understand this point. Please highlight on this point or at
least write to the State Government on this matter. Why are they still going on with the construction and the work has not
yet been stopped?

With these words, I thank you for giving me an opportunity to speak.
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SHRIMATI SUPRIYA SULE (BARAMATI): Sir, I thank you very much for this opportunity given to me.

I stand here, on behalf of my party, to support the Motion. I would definitely like to highlight the first point, I think, that it
has been an extremely honest and a candid speech made by the hon. President. She has freely talked about combating
inflation. She has talked about the concern of the impact of rising prices. She has talked about lack of probity and integrity
in public life. She has also talked about the disadvantaged and the weaker sections of the people, the poor people.



I think, Agriculture has been extensively mentioned by most of the Members spoken earlier. I think the problem at the
bottom of the pyramid of agricultural inflation has been really global warming. There has been rain which is unpredicted.
But I must say that the contribution made by the farmers in the production of rice, wheat, vegetable and fruit has been
exemplary. I think we must

compliment the farmers who really toil and work extremely hard. I think with all the adverse conditions, they take care of
the food security of the country. I think they must be complimented by this highest authority.

I think the biggest challenge right now, which needs to be highlighted, is about sugar, wheat and rice. With the good
production that we have had in the last two years, I think sugar export, rice export and wheat export must be encouraged.
There are now good international prices. This is the one chance for our farmers to get good remunerative prices. I think the
UPA Government is totally committed to the food security of this country.

The other big challenge for the aam aadi sarkar, which we have committed to the nation when we got elected this time,
was the international prices of fuel which is affecting the common man today. I think what I really would like to propose is
that kerosene and LPG subsidies must be continued even with whatever de-control is there in fuel prices. I think the
common man definitely needs kerosene and LPG subsidy which is very much critical.

I think the other big topic which unfortunately has not been touched today by any Member in the debate, what the hon.
President has spoken extensively, is about education. Today, Sarva Shiksha Abhiyan is one of the flagship programmes for
the Government of India. After about 60 years, we could manage to get the right to education implemented which will give
quality education to every child in the country in the age group of 6-14 years. But, unfortunately, if we are supposed to go
by the Report which has taken a sample survey of the entire country, you will be appalled and the House will be quite

surprised to know that the entire quality of basic education up to 4t standard for basic reading and basic maths has come
from 58 per cent to 53 per cent which is a serious cause of concern considering that Sarva Shiksha Abhiyan is a flagship
programme of Government of India. A lot of children are moving to private schools. About 15 per cent children in the last
five years have moved from the Zilla Parishad schools, municipal schools to private schools which takes the number today
to about 28 per cent and still the Government does not accept the private schools as an option or has not taken that
seriously. So, I think the Government has to take a very serious line on what it wants to do. I think the bottom of the
pyramid is the Zilla Parishad schools and we need to sustain them because, I am sure, a lot of the senior Members sitting
here, studied in Zilla Parishad schools. I was lucky enough to get private school education. But some Members, who are
seniors or who are at the age of 50-60, have all proudly studied in zilla parishad schools. They have done exceptionally well
in their career. We talk of this being an aam aadmi sarkar. Besides ensuring food and infrastructure security, I think the
biggest challenge which lies ahead of our country is in respect of providing good and quality education. That is the only
thing that will make us equals. I think education is the only level playing field in our country. We need to change our youth.
We have to give them economic advantage. We have to make them a part of India's growth story.

The other thing which is really alarming is the Central Assistance given to Post-Matric Scholarships in respect of Other
Backward Classes. This is one thing pending in most of the States and it is not give on time. Most of the students who are
looking for good and quality education never get these scholarships in time. That is why, they do not get admissions. I think
there is a big gap between the State and the Centre. This is a huge backlog.

The other big problem in education is the salary which is paid to our principals and professors under the Sixth Pay
Commission. It is an extremely welcome step. But today our Professors are paid Rs. 43,000 and the Principals, according to
the recommendation of the Sixth Pay Commission, are paid Rs. 37,400. Whether you need a Principal or a Professor, the

qualification is 15 years of teaching, 5 papers of research and a Ph.D and this is the same for both categories. Today there
are about 90 per cent colleges at least especially in the State which I come from are unaided and they do not have
Principals and we cannot have these posts vacant. So, the UGC really needs to make some very serious changes. I think for
doing Ph.D in hotel management, law or pharmacy, there are no people available because we do not have people choosing
to go towards Ph.D in our country. I think research, in our country, has become substantially less considering we want to
be a global player. Today, research in education is not an option and, I think, it is going to hurt us even in science and

technology where people do not move towards research.

The other major point for education is autonomy. There is a lot of talk about autonomy to students and to universities. If
you take Pune University, it is one of the best universities in the country. According to the National Knowledge Commission
Report, which is written under the leadership of Shri Sam Pitroda, one university has to have 150 colleges. But today Pune
University which is rated as one of the best in the country has 700 colleges. It is impossible for them to manage. I think,
these are all interventions which need to be made. I think, the hon. President has extensively talk about education. So, we
need to get things done which complement all these programmes which are actually going to take India to the next level of



development.

The other sector which really needs some corrective sector is the service sector. Today, one-third of the economy is based

on the services sector. It is a fairly new sector and about Rs.66 crore tax is collected from this particular sector. And the

service tax collected under Section 65 of the Finance Act, 1994 needs to be levied according to the service rendered. So,
we need a new code separately for services sector which is simple, uniform and affordable to every common man who is a
part of it.

The other flagship programme of the Government of India which everybody talks very proudly about is the Rural
Employment Guarantee Scheme. There, we talk about jobs only for the rural poor for 100 days in a year. What happens to
the other 265 days and what happens to a whole section of society which living in urban areas? Today, 50 per cent of India
lives in urban areas. What about them? I think, we really need to rethink about this entire programme and make it more
inclusive because if you ever hear our hon. Prime Minister, he always talks about inclusive growth. Unless we increase the
scope of this programme, it is not going to reach the last person in the country for whom we made this programme.

The other very important point which is connected to this is, social security for unorganised labour. When we talk about
labour laws in the country, even in her Address, the President has extensively talked about each State to have their own
Labour Tribunals to address all labour issues. There is a huge section of society which is unorganised and they are
hawkers, domestic helpers, rickshaw pullers, etc. I think, this entire unorganised sector needs to come under some roof.

The Government of India really needs to consider this and give some sort of pension to these people or bring some sort of
protective programme for the unorganised labour.

The hon. President has extensively talked about the National Mission for Delivery of Justice and Legal Reforms. I think, this
is very important. We have seen what happened in Maharashtra yesterday where the judgement on Kasab was delivered. I
think, we need fast track courts for this kind of situations. Justice and legal reforms will definitely improve the faith of our
people in the legal system because most Indians whenever they have a court case going, they think it will take 25 years of
their life and maybe my next generation will also suffer from these cases. So, legal reforms are very critical.

My friend from the Trinamool Congress has extensively talked about infrastructure development and land acquisition.
Land acquisition has become a serious challenge in our country. Even if we have to have new road, fertile lands have to be
acquired. We saw a huge SEZ getting cancelled in Maharashtra. Land acquisition is something which is inevitable and at the
same time considering our farmers, all their identity is the land which they have. Fertile land which takes care of our food
security must be saved but at the same time we have to have a fine balance where eventually schools, new road and
airports have to come on land. They cannot come just in air. So, we have to have a fair land acquisition policy as soon as
possible so that a level playing field is created and compensation is most critical because today most of the people are
hesitant to give their land for infrastructure development because compensation becomes a big problem. They are
committed land somewhere else but it does not come through and there is no water and infrastructure even if they get land
somewhere else.

So, I think if there is land being acquired, it has to be acquired and it has to be a time-bound programme for all the
commitments made by the Government and market value has to be taken into consideration, otherwise there will be no
development in our country.

Electricity, I think, is one of the main engines of growth. Today, India has a huge deficit which we really need to look into. I
know there are a lot of problems of environment in there, but if we have to have development, development and
environment have to go hand in glove. They have talked about coal and mineral policies which will support eventually our
electricity programme, but for that if we need to have more coal this policy needs to come in place. We have to make sure
all our natural resources are kept and used in the right way. There are a lot of ways and world-wide mining happens, but
there are clear cut policies and there is huge difference between mining and illegal mining. I think most of us get confused
between the two. So, if there is a clear cut policy and if it is implemented right at the end of every State, I do not think,
these environmental issues will come up like they have been coming up.

Sir, we need many airports. We are grateful to the Government of India for giving us Navi Mumbai Airport. A few points are
left which definitely the State Government will iron out with the Central Government. But with this we need many more
airports, especially, the Pune Airport. I think that is something which has been lingering around. I would urge the
Government of India to look into this matter and get us one more airport which will definitely be in the interest of the State
and its people.



The last point, which my colleague has just reminded me, is that I am the only woman who has spoken today. So, I cannot
resist but to talk about the Women's Reservation Bill here. I think, the hon. President, in her Speech, has extensively talked
about protection of women against sexual harassment. But I think the thing that we have talked about is the Women's Bill.
It is a commitment that we have made and the Party that I belong to wholly supports this Bill. I am hopeful that before we
go to election next time we take some sort of a decision because it is a commitment we have made. In our Zila Parishads
and Panchayat Samitis we have taken it to 50 per cent. I think, we owe it to women of this nation to give them equal
opportunity in the States as well as in the Centre to at least get 33 per cent when they really actually do deserve 50 per
cent.

I thank you, Sir, for giving me this chance to speak and I think for the dreams and aspirations for a robust country like ours
if we put all our flagship programmes together, I think India is a tiger waiting, like Dr. Abdul Kalam set 2020. I am sure we
shall achieve all our dreams for the next generation.

MR. CHAIRMAN : Shri Jagdambika Pal. You may speak up to 6 o'clock and then you will continue next time tomorrow.
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MR. CHAIRMAN : Mr. Pal, you can continue tomorrow.

The House stands adjourned to meet tomorrow, the 2374 February, 2011 at 11 a.m.



